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T, T2(H).—F= T TLHT, LT TSALTHT & T [Feheadt el § a7 oraT Ta4= gq AT
arferfaa, (2021 7 29), F &7 7 AT ITUTT (2) FWT & ARl FT TIRT Fd g0, TAZZIET X, U,
o, ST, TOIRTICTh qehet 1l A&, TAEIAT X Mehead] &= § arg qUrET Tae+ Aa0T, F Sf. TH.
UH. FET 0 AFH9T Aater faArw 20 SHa<T, 2024 | 28 FHa<, 2024 T & o7 reqe], TAHIAT 3T
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MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
NOTIFICATION
New Delhi, the 4th January, 2023

S.0. 72(E).— In exercise of the powers conferred by sub-section ( 2) of section 7 of the
Commission for Air Quality Management in National Capital Region and Adjoining Areas Act, 2021 (29 of
2021), the Central Government hereby authorize Dr. N P Shukla, Full Time Technical Member,
Commission for Air Quality Management in NCR and Adjoining Areas, to discharge the functions of the
Chairperson, Commission for Air Quality Management in NCR and Adjoining Areas for the period of
absence on leave of Dr. M. M Kutty, w.e.f. 20" January, 2024 to 28" January, 2024.

[F. No. Q-15014/5/2022-CPA]
NARESH PAL GANGWAR, Addl. Secy.
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